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IN THE CENTRAL ADMINISTRATiVE TRIBUNAL HYDERAffAD BENCH 

AT HYDEKAB?D 

O.A.No•  709/93 	 pate of Order: 19.07.93 

A .V • Kate swar Lu 

.Applicant 
Vs.;  

The Supdt. -of Post Offices, Nandyal0 
Divisi n, Kurnodi District. 

The Director General, Department of 
Posts, Sansad Marg,- New Delhi-i. 

..Responcfents 

Counsel for the Applicant 	: 	Shri Krishna 96van 

Counsel for the Reápondents 	Shri N.V.Raghava Reddy, Addl.CGSC 

CORAM: 

THE HON'OLE SHRI A.B.GORTHI 	: 	MEMBER (A) 

THE HONBLE SHRI T.CHANDRASEKHAR REDDY : MEMBER (3) 

(Order of the Diun. Bench passed by Hon'bie 
Shri A.B.Ccrthi, Member (A) ). 

/ 

The applicant's prayer is for çsyrnent ofDaily 

Allowance and reimbursement of mess charges for the period 

from 2U-10-91  to 10_1_92  during which he underwent train- 	 a-. 

ing in P stal Training Centre, Plysore. As a short point 

is involved, we ha.Je heard Snri Krishna Davan, counsel for 

S. 

the applicant and Shri N.V.Raghava Reddy, learned counsel 

for the Respondents. Admit. Similar matters cdme-up 

before the Iribunal: in pest and they were all disposed of by 

allowing the applications. Accordingly this application 

a" 

. . .2. 
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is also dispo 	of by passing the following orders 

(i)the applicant is entitled 

for reimbursement of mass 

charges during the period 

from 2-10-9'Jto 10-1-92; 

(ii)the applicant is also 

entitled to 1/4th of full 

Daily Allowance inaccor-

dance with para-3 (2) of 

Govt. of India orders 

under S.R. 

2, 	 alredy beenbaid to 	 nt 

rds. t 

 

make the said 

the date of co 

The respondents are hereby directed to 

within a period of three months from 

cation of this order. No costs. 

-c kJ---'- ( 
(T.CHAINDRASEKHAR REDO 	(A.e.coRTH) 

Member (3) 	 Member (A) 

/ 

pukistrar/ 
avl/ 

To 

The Superinteldent of Post 'tffices, Wandyal 
Division; 

Ifntool 
 Dist. 

The Director 9eneral, Department of Posts, 
Sansad Narg, New 11hi-1. 

The copy to Mr.Krishna Devan, Advocate, CAT Hyd. 

4 One copy to.ML.N.v.Rghava Reddy, Addl.CGSC.CAT.Hyd. 

S. One copy to'Lkbrary, CAT.Hyd. 

6. One spare copr. 

pvm - 

tated, in OpenLourt. 

4, ._._.__. /•, 	,.. fi__ 
-rn----,-  - 
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TYPEL BY 	 COMPARED BY 

CHECEED BY 	 Ak-PROVED BY 

IN. THE CENTRAL ADYJIcISTRATIVE TrBUNAL 
HYDERABAD BENCH ?T 4YDERABAD 

THE HON'BLE MP..USTICE V.NEEI-JADRI RAO 
VICE CI-IZIRNAN 

if 
THE HON'BLE MILA.B.GDRTY ; MEMBER(AD) 

AND 
THE HON' BLE NR.T .CHANDRASEKHAR REDLIY 

MENBER(J) 

THE HON'BL/MR.P.T.TIRUVENGADAM ;M(A) 

Dated t 1r 7.19013 	 - 

oE/JUD3ME wT: 

No. 

in 

O.A.NO. 	101 	9 
T.A.No. 	- 	 . 	(w.p. 

Adifli ted and Interim directions 
issed 

zulowed - 

Dispfsed O f with directions 

Disr4issed 

D1s4iisSed as withdrawn 

Diissed for, default, 

Rejected)' Ordered 

No order as to costs. 

pvm 	- • 




